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F. No. QA-12015/23/2021-QA-FSSAI
AR TTel YR U HT+eh UTfehrul
Food Safety and Standards Authority of India
(T Y& Td 71 STTEFIH, 2006 & dad AT Tob Jef-idh UTferanon)
(A Statutory Authority established under the Food Safety & Standards Act, 2006)
(IOTaTT TR UHT)
(Quality Assurance Division)
UHSIY HaH, DICATRIS, s [Geil-110002
FDA Bhawan, Kotla Road, New Delhi — 110002

faAI®/Dated, 10 7 , 2024

ARA/Order

fAwa: vara FEEd yrzaE ey anr R F Ades F a=g |

Subject: Suspension of Anacon Laboratory Private Limited, Nagpur- reg

Anacon Laboratory Private Limited, Nagpur bearing FSSAI Reg. No.
11/W/FSSAI/2014 and NABL Certificate No. TC-12998 was recognized and notified by
FSSAI u/s 43(1) of FSS Act, 2006 vide Gazette Notification S.O. 3648(E) dated 06th
December, 2016 for Chemical and Biological scope of testing for the purpose of carrying
out the analysis of food sample under Food Safety and Standards Act, 2006 and Rules and
Regulations made thereunder.

2. It is noted that Anacon Laboratory Private Limited, Nagpur has been suspended by

NABL with effect from 22" March, 2024 as per the condition 4 and 5 of clause 4.4 of the
NABL Document No. 216.

3. Thus, Anacon Laboratory Private Limited, Nagpur is hereby suspended with effect from
22nd March, 2024 from carrying out analysis of samples under the Food Safety and
Standards Act, 2006 and Rules and Regulations made thereunder as per regulation clause
10(2) read with clause 10(1)(ii1) of the Food Safety and Standards (Recognition and
Notification of Laboratories) Regulations, 2018 for a period of six months.

4. This issues with the approval of Competent Authority.

Signed by
Sweety Behera

Date: 10-06-2024 18:39:29

(FATET T2
( Sweety Behera)
REAEEUUCKIEIEIGE)
Director (QA)
FSSAIL, New Delhi
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. Anacon Laboratory Private Limited, Nagpur, FP-34,35 Butibori Food Park, Five
Star Industrial Estate, Nagpur, Maharashtra

Copy to:

. State Food Safety Commissioners (All States/UTs)
. All Authorized Officers and Designated Officers, FSSAI
. CEO, NABL, New Delhi

ld 2 =

Copy for information to:
1. PPS to Chairperson, FSSAI (HQ), New Delhi;
2. PS to CEO, FSSAI (HQ), New Delhi;
3. Executive Director (CS), FSSAIL New Delhi
4. Director TICD, FSSAI, New Delhi
5. Regional Director, FSSAI regional Office

6. CITO FSSAI New Delhi-for uploading on the FSSAI website



